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e
(AT QA daEm)

% faeei, 1 e, 2025

FT.3M. 2974(3H).— Fra T TLHRTT FIT ATLT F TSI, FHTETIT, AT I, o 3, IT-wve (i) faaih
11 979, 2024 ¥ YHMAT ARG THT & GG FAET (VAT rad qaeor) f sqiee=mT
FI.AT. 1199(3), famTT 08 A=, 2024 e IT=+ FEATTF TAT WA T I Y a2y arferf=a+, 1958

(1958 T 24) =T €T 35 FIRT T&T LTRAT T THNT FXd gU I<h STTALAAT il ST AT § AT Tt &l
TMEIT Hg<d & Agl Y@l o A9 i &1 AIH il STater il T & off;

ST, I TSI ATLAAT Al (AT radt (a1 11 979, 2024 T STAAT il 3¢ FIT &F T T,

3w, RgTia sater % Faw g e 1 THT =TT F Sae § S9dT1 F FHe I 37 G0 I
T g,

4380 G1/2025 )



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

A A, TTHAIT FEATLFR TAT AT T T AFqT Aferfaae, 1958 (1958 FT 24) Fir &1 35
BT 9&T TRl T TART X g0 sl d LT 36 SATALAAT o0l AT § AT Tahi &l 36 sTrer«=ae
F TATSL % oy TTHT wEwa o Al T it "I FAT |

ALIAT

*. T IEEI K] FH A AT | ST ATAG=T ST 77 foAih

1. |gfFEmm | T T F AT W1 13 | wiwey 6798, R 11.03.1919
(T=TT) TR TSI, TS 3T 399
Trsfera ot 9ear 11, A
14.03.1919

2. | Bfamom | T ITETETE EILALEIRS =T 1083, fiF 01.12.1914
TLHTE TSI, ToTTe 3T 3EE

Trefag afvers, " 49, s
04.12.1914

3. HeT WL | AT FEIT ECIGREEE] TS, 865, faAiH 30.04.1953
AT T 19, 7% faeel,
TeaT 19, faAr 09.05.1953

4, | Teeett faeett zefifiaer AT G FS ML | dweay 7331- Forer, fis
13.12.1922

HTXA &1 TOSTIA, helohdT, ﬁ?ﬁﬁ
23.12.1922

5. | faeett fawett FrTeT ZIAAT AT THET | gt 2324- Forer, B
qeATERTE 25.03.1918

T T IS0, FeshdT, s
30.03.1918

6. QDI Fral EIRal afer (12 6 T U UieTiRe T U
oTaTEaT) RTATIca® €I T ATAT (TS
A T =rom) AT, 1951
(F7=T1-1951 7T LXXI),

qTE |, TSTEATH T o FleT o
ST . JeAT 69

7. TTSTET A GRIES forer & srfrer TN Ue UfgTiee T T
RTATTca T 3T AT (8T
T Y =) srfafay, 1951
(F=aT 1951 F7 LXXI),

qTe |, TISTEATT 11T o il o7t
T . TEAT 49
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8. STIETE

HEAT 830TH /367-28, fawiw
10/15.05.1915

TR TSI, AETT 3T 31T AT
TR i, Jear XXI, @2 XXXV,
fami+ 22.03.1915

9. I TRq

TTLRAT TTT

72 g9 T ar=he
THEHT 6 AT

HEAT 1669/11330H, fawiH
27.12.1920

TCHTLT TSI, AT 3T AT AT
Tk Wi, faAT+ 28.12.1920

10. | STEX e

FIaT TBT F
gferor afery #

T Fi=ATH, FIT

AT 1645-1H/1133, fat®
22.12.1920

AT TSI, AT 37T AT AT
T<h 91, @< XLII, gt LI, IESIED
25.12.1920

11. | ST TR

T At
A, T

TEAT 1645- tH/1133, fami®
22.12.1920

AT TSI, AT 37T AT AT
T<h 91, @< XLII, gt LI, IESIED
25.12.1920

12. | ST =

FisreaTT

HEAT 1645-1w/1133, faai®
22.12.1920

LT TS, AR ST SAae &l
T wid, @< XL, g L, &=
25.12.1920

13. | ST TR

AGqd3

ST T, 6
g 8 #ia mx

FisreaTT

TEqT 1645-17/1133, et
22.12.1920

LRI TSI, AW {7 T
@e. XLII, 5w L, s
25.12.1920

14, | ST IR

FraTe 1T -
3,43f%5
M Iw

HEAT 1645-1H/1133, faaisw
22.12.1920

TCHTLT TSI, AETT 3T 1T AT
Tk i, @ XL, e LI, s
25.12.1920

15. | ST TE9q

T F AL H
T 77 1000 F
F TTAT

TEqT 1669M/1133TH, faai®
27.12.1920
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TR TSI, AT 3T AT FT
T Wi, faAT+ 28.12.1920
16. | ST TR | AT IEEEKIESE WW&'@% HeaT 1645-1H/1133, T
(FTE) AN, A | Ao, /T T | o o 000
& 5 T =T fBemT T
S AT HTHT TSI, AN ST AT T
AT T T <6 Wi, @< XL, 5@ L, & s
STHIT 97 39
25.12.1920
firg & Tt
71 T e
T H Rear g
Y & 9%
FROT G
IELEREE TS
T g
17. | STLHEA | ATt ATLTOTET TN qT | HEAT 1645-17/1133 RiT
(A1) (A1) et g () 22.12.1920
TLHRTIT TSI, AT ST AT FT
HeF o, @ XL, #eAr LI, faies
25.12.1920

[®7. 5. 19015/02/2023-FHT.]

g g Tad, "grHeers

MINISTRY OF CULTURE
(Archaeological Survey of India)

NOTIFICATION
New Delhi, the 1st July, 2025

S.0. 2974(E).—Whereas, by the notification of the Government of India in the Ministry of Culture
(Archaeological Survey of India) number S.O. 1199(E), dated the 8" March, 2024 published in the Gazette of India,
Extraordinary, Part I1, Section 3, Sub-section (ii), dated the 11" March 2024, the Central Government, in exercise of the
powers conferred by section 35 of the Ancient Monuments and Archaeological Sites and Remains Act, 1958
(24 of 1958) gave two months’ notice declaring that the monument specified in the Schedule to that notification, have
ceased to be of national importance;

And whereas, copies of the aforesaid notification were made available to the public on the 11%" March, 2024;

And whereas no objections or suggestions were received from the public in respect of such declaration by the
Central Government within specified period.

Now, therefore, in exercise of the powers conferred by section 35 of the Ancient Monuments and
Archaeological Sites and Remains Act, 1958 (24 of 1958), the Central Government hereby declare that the monuments
specified in the Schedule to this notification have ceased to be of national importance for the purposes of the said Act.
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SCHEDULE

Sl

No.

State

District

Locality

Name of
Monument

Protection Notification No.
and Date

Haryana

Gurugram
(Gurgaon)

Village Mujessar

Kos Minar
No.13

No. 6798, dt. 11.03.1919
Government Gazette,
and its Dependencies,
No. 11, dt. 14.03.1919

Punjab

Haryana

Karnal

Shahabad

Kos Minar

No. 1083, dt. 01.12.1914
Government Gazette, Punjab
and its Dependencies, No. 49,
dt. 04.12.1914

Madhya
Pradesh

Satna

Bachhaun

Inscription in
the fort of
Bachhaun

S.R.0. 865, dt. 30.04.1953

The Gazette of India, New
Delhi, No. 19,

dt. 09.05.1953

Delhi

Delhi

Imperial City

Bara Khamba
Cemetery

No. 7331-Education,

dt. 13.12.1922

The Gazette of India, Calcutta,
dt. 23.12.1922

Delhi

Delhi

Mubarakpur Kotla

Inchla Wali

Gumti

No. 2324-Education,

dt. 25.03.1918

The Gazette of India, Calcutta,
dt. 30.03.1918

Rajasthan

Kotah

Baran

Temple
Century)

(12th

The Ancient and Historical
Monuments and Archaeological
Sites and Remains (Declaration
of National Importance) Act,
1951 (No. LXXI of 1951),

Part I, SI No. 69 under Kotah
District, Rajasthan State

Rajasthan

Jaipur

Nagar

Inscription in
Fort

The Ancient and Historical
Monuments and Archaeological
Sites and Remains (Declaration
of National Importance) Act,
1951 (No. LXXI of 1951),

Part 1, SI No. 49 under Jaipur
District, Rajasthan State

Uttarakhand

Almora

Dwarahat

Kutumbari
13 .

area, — nalis
16

No. 830M/367-28,

dt. 10/15.05.1915

Government  Gazette, The
United Provinces of Agra and
Oudh, No. XXI, Vol. XXXVII,
dt. 22.05.1915

Uttar Pradesh

Ghazipur

Bharanli Ganga tir

A banyan grove

of great
antiquity
containing
traces of
ancient

buildings

No. 1669M/1133M,

dt. 27.12.1920

Government Gazette,

The United Provinces of Agra
and Oudh,

dt. 28.12.1920
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10. Uttar Pradesh | Banda South-west of | Closed No. 1645-M/1133,
Banda City Cemetery, dt. 22.12.1920
Katra Naka Government Gazette,
The United Provinces of Agra
and Oudh, Vol. XLII, No. LII,
dt. 25.12.1920
11. Uttar Pradesh | Jhansi Rangoon Gunner No. 1645-M/1133,
Burkill’s Tomb | dt. 22.12.1920
at Rangoon Government Gazette,
The United Provinces of Agra
and Oudh, Vol. XLII, No. LII,
dt. 25.12.1920
12. Uttar Pradesh | Lucknow Gaughat Cemetery No. 1645-M/1133,
dt. 22.12.1920
Government Gazette,
The United Provinces of Agra
and Oudh, Vol. XLII, No. LII,
dt. 25.12.1920
13. Uttar Pradesh | Lucknow At mile 6 and 8, | Cemeteries No. 1645-M/1133,
Jahraila Road dt. 22.12.1920
Government  Gazette, The
United Provinces of Agra and
Oudh, Vol. XLII,
No. LII, dt. 25.12.1920
14, Uttar Pradesh | Lucknow in miles 3,4 and 5, | Tombs No. 1645-M/1133,
Lucknow-Fyzabad dt. 22.12.1920
Road Government  Gazette, The
United Provinces of Agra and
Oudh, Vol. XLII, No. LI,
dt. 25.12.1920
15. Uttar Pradesh | Mirzapur Ahugi Remains of 3 | No. 1669M/1133M,
small Linga | dt. 27.12.1920
temples to the | Government Gazette,
north of the | The United Provinces of Agra
village  Circa | and Oudh, dt. 28.12.1920
1000 A.D.
16. Uttar Pradesh | Varanasi Forms part of a | Telia Nala | No. 1645-M/1133,
(Benares) deserted Masjid, | Buddhist ruins, | dt. 22.12.1920
immediately above | forms part of | Government  Gazette, The
the Nala on the high | deserted village | United Provinces of Agra and
ground of its left Oudh, Vol. XLII,
bank a  short No. LII, dt. 25.12.1920
distance from the
point where it runs
into the Ganga and
close to the main
street under which it
flows
17. Uttar Pradesh | Varanasi Varanasi Tablet on the | No. 1645-M/1133
(Benares) (Benares) Treasury dt. 22.12.1920
Building Government  Gazette, The

United Provinces of Agra and
Oudbh, Vol. XLII,
No. LII, dt. 25.12.1920

[F. No. 19015/02/2023-M]

YADUBIR SINGH RAWAT, Director General
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